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Civil Appeal No. 548/2016

M/S ANSAL PROPERTIES AND INFRASTRUCTURE LIMITED Appellant(s)
VERSUS

STATE OF U.P THR. PRINCIPAL SECRETARY & ORS. Respondent(s)

WITH

C.A. No. 515/2016 (III-A)

C.A. No. 764/2016 (III-A)

Date : 10-08-2023 These matters were called on for hearing today.
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Mr. Devesh Kumar, AOR
Mr. Umesh Kumar Khaitan, AOR

UPON hearing the counsel the Court made the following
ORDER
A request is made on behalf of respondent no. 4 - Ghaziabad
Development Authority to adjourn the appeals, as the arguing
counsel for respondent no. 4 is unwell.

In view of the request made, list on 23.08.2023.

(DEEPAK GUGLANI) (R.S. NARAYANAN)
AR-cum-PS ASSISTANT REGISTRAR
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